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MINISTRY OF ENERGY AND THE DEPART-
MENT OF CoArL (MINISTRY OF STEEL,

MiNESCAND CoaL)—<ontd.

MR. DEPUTY-SPEAKER: The House
will now take up further discussion
and voting on the Demands for Grants
ol the Ministry of Energy and the
Department of Coal.

For the information of the hon.
Members, I may inform that we have
got a balance of only an hour and 42
minutes. The Minister has got to reply
at the end, and he will take about 40
minutes. So, the discussion must be
over in an hour,

Now, Mr, Motilal Singh to continue
hig speech.
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SHRI M. RAM GOPAL REDDY
(Nizamabad) - Mr. Deputy-Speaker,
Sir, our Minister, after assuming
charge, hag started in right earnest,
mmproving the power supply in this
country and ] congratulate him for
this good work, Unfortunately, though
he is a strong man and is doing good
work, the Opposition Parties especially
the CPM and CPI, go on attacking him
day in and day out. But he i8 a very
powerful man and does not bother
about it; he is doing his duty.

I want to give three or four sufzges-
tions regarding the establishment Of
power stations in the country. As I
have already said on several occa-
sions, we should not recognise any
boundaries of States; we should have,
firstly, regional grids and then a na-
tiona] grid so that all parts of the
country may get power equally,

In our own State, Srisailem project
is under construction for the last
several yearg but hag not been com*®
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pleted. It is renewable energy because
whatever water is used can be diverted
to the Srisailam tank and it can be
used again. *Sp I would request the
Minister to complete this power station
speedily. If required the Cenire may
take it over and the Centre may use
the electricity for any State which the
Centre thinkg fit,

Again, Nagarjunasagar project and
the Bhadrachalam Hydro-thermal sta-
tion are on the cards. Bhadrachalam
is situated on the west bank of Goda-
vari. From this place, water and coal
can be transported even by car. Such
facilities are available, So I would
request the Minister to take up this
project early.

Now, Ramagundem has a pit-head
and a thermal station which must be
expanded go that it is fully utilised.
The transport of coal has become very
difficult in these dayg and that ig why
I would request the Minister to make
some alternative arrangements. Now,
50 per cent coal and 50 per cent water
can be mixed and transported through
pipes to any other place and, for this,
all the States concerned must co-
operate with each other.

Like carrying coal to Newecastle, coal
is being carried away to distant places
instead of establishing a thermal sta-
tion at the pit-head. All the facilities
are available in Andhra Pradesh. 1
am nnt saying this because Andhra
Pradesh is my State. But electricity
can be generated here and can be dis-
tributed equally to al] the States .

MR. DEPUTY-SPEAKER: Coal be-
longs to the whole of India.

14 hvs.

SHRT M. RAM GOPAL REDDY:
The Electricity Boards have become
ton-heavy. The Minister should see
that the Electricity Boards are pruned
properly. Only efficlent and the mini-
mum number of people should be kept.
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The Rural Electrification Corpaora-
tion is functioning properly. Some of
the cluster schemeg were granted to
Andhra Pradesh, and Andhra Pradesh
has utilised the funds properly and
we have supplied electricity to all the
villages. They have all become re-
munerative and the Government is
getting the money back. % request
that such States where the funds are
used properly must be encouraged in
a big way, so that the people may be
benefited and the nationa] exchequer
also gets its money back,

MR. DEPUTY-SPEAKER: Mr.
Jatiya. You will take only seven
minutes.
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SHRI BHAGWAT JHA AZAD
(Bhagalpur): Mr, Chairman, I con-
gratulate the hon. Minister who has
taken over the Department of Energy
at thig difficult time and yet he has
made strong, powerful and bold state-
ments, But the results are not that
spectacular due to the apathy of
nature, due to the inefficiency and
large scale corruption in the different
State Electricity Boards in generation,
at lower level and much corruption in
distribution of even what is generated.
I hope he would take action and ask
his colleagnes in the States to improve
upon the situation lest people might
take control in their own hands to
deal with this properly.

L ]

Mr. Chajrman, in this connection, I
appreciate * and welcome the two
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statementg which he had made at
Patna on 17th April ang 14th May

regarding the setting up of a thermal
station ay Kahalgaon.

It is unfortunate that the blind,
mischievous, incompetent and ineffi-
cient Janata Government could not see
reason that here is a place Kahalgaon
which has got coal at the pithead, and
water in the Ganges, flowing by the
side, the State Government hag pro-
miseq land, and everything being
there. Just 15 k.m, away coalpits are
there in Raj Mahal Hills but they did
not see reason to have a thermal
station et Kahalgaon. I have no
srudge that Farakka might have a
1,000 MW station. But, let me tell »ou
‘rankly and you will please coavey
1o the State Government and hon. ihe
Prime Minister that people shall not
permit colal being moved Raj Mahal
Hillg to any other part of the countiry
till they get a station at Kahalgaon.
You know what I mean. 1 don’t give
threat. I am only saying why I am
wng  this  strong language. This
CPM, this CPI, this Lok Da! and
Congress (Urs) and my friend D, P.
Yadav sitting here, they have all made
united effort in my constituency; they
wanted to defeat me. They could
never do that excepting once when
they utilised their bogus theory in
1977. 1 have won six out of seven
times. I will win again. But that
depends upon the goodwill of the
people ang the work in the consti-
tuency. I have promised them that
1,000 mw, will come o Kahalgaon.
Mr. Minister, you have given the
statement. Our fear now is this. This
Planning Commission, this white ele-
phant, whom I call useless Commission
always, hag written a letter to Mr.
D.P. Yadav saying that the ‘desirabi-
lity of having a power station at
Kahalgaon would depend upon the
Erowth need’ What do they know
about growth need? There are econo-
Mists who should be put in museum
Tather than put jn the Planning Com-
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mission, I know economics, first-class
first. I know what people’s ecenomics
is, in addition to theory also. They
have said: We will think about the
second phase at Kahalgaon, visha-vis
Farakka, Mr, Minister, my doubt is
there, whether you are the Minister
belonging to the country or yow are
the Minister belonging to your consti-
tuency. I want to have answer to
this specific question. For all pur-
poses  please have 1,000 m.w. station
in Farakka but the second thousand
must come to Kahalgaon and every-
thing must be cleared, including
clearance from the Planning Commis-
sion, the white elephant. Otherwise I
will have to join hands with these
friends and say this. The country's
first basic principle is to have a ther-
ma] station at the pit head. It ig the
first requirement. Therefore compar-
ed to Farakka what the Governmeat
reports say? 1 'will only quote a few
lines. It says:

“The proposed super-thermal
power station at Colgong is very
close to coal pit-head and source of
water and is at the rail-head. The

plant site id adequately above high
flood level and therefore does
not require earth filling.”

Sir, the Prime Minister was advised
by some of the officers that a large
ouantity of earth filling (costing a
big amount) is required because she
had written to Bihar Government
about this I want to categorically
deny and say that this is not a fact;
this is all wrong; no earth filling is
required. Then the report says:

“For the above reasons thig pro-
ject is economically fully jus}iﬁed
than Farakka.”

This is not my report. It is the Gov-
ernment’s own report. But in spite
of that what has happened? The coal
is being carried to Newcastle. I have
got a reply to one od the questions and
they said 80 K M. of line will have to
be laid by the National Theymal Cor-
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[Shri Bhagwat Jha Azad]

poration. That line will be laig by
them, well, but will there be also a
factogy for wagons? I want to know
that also. You have got only 15 K.M.
from Kahalgaon. We have got all
the fgcilities there. Why not you have
a thermal station there, rather than,
carry the coal to Newcastle, for a dis-
tance of 80 K.M.? The line has to be
laid, then wagon factory should come,
and Mr. Kamlapathi Tripathi should
be accused in the House every day ang
he will have to say, I don’t get the
wagon, this thermal station should
close. Therefore I want to say this
very clearly. In the election mani-
festos, all the parties have demanded
this, that this thermal station must
come to Kahalgaon. Sir, I have pro-
miseq them three things: Double line
from Kiul to Bhagalpur: wlready
agreed to by Mr. KamlapathiTripathi,
A bridge gt Bhagalpur: That will
come; Mr. A. P. Sharma wil] have to
give it, And the third and the most
important thing jg this. I would put
it, of the foremost importance:
This 1is, the thermal station at
Kahalgaon. I am thankful to you
Mr. Minister that you have agreed
to  this. But ther¢ ig the
Planning Commission. Secondly, 1
have to say this, Mr., Minister. 1 have
got a press cutting, that you propos-
ed—might be wrong also—or rather
you have got it done already under
the Indira Government Cabinet, re-
garding proposal for sanctioning of
another 1,000 m.w., at Farakka. Will
that «thirg 1,000 come to Kahalgaon or
will the second 1,000 come to Kahal-
gaon? Kindly tell me that because
this is what you have said in that
press 'cutting. I have got a brilliant
and peautiful photo of yours there and
it says that you have given a ‘go-
ahead’ signal to the Bihar Government
for Kahalgaon. Thank vyou very
much, but, please have no tricks with
us. I have beep by chance 5 Minister
for four years ony that side of the
bench. I know the tricks of govern-
ment and flles but much more I know
the tricks ‘of an independent member
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on thig side, My supporter is people;
your supporfers are files. Now you
can very well decide who will win,—
the files or the people. Therefore
please don’t play tricks. Please give
us thethermal station, let it be clear-
ed by the Planning Commission.

You sent a team to Washington
recently Jed by Mr. Kapoor, your '
chairman, to negotiate a loan for
Farakka,.

I woulg like to know whether you
authorised the Indian Team to do
the initial groundwork for getting
loan from the World Bank for the
establishment of Thermal powe
statipn at Colgong. Therefore, on this
specific point, I hope I have(made my-
self clear in unequivocal terms that
now the basic law of the land ang the
principle for the whole country are
one. But just like a friend in Madhya
Pradesh should have the right to the
resources [ have got in Bihar State
But the point is: can you deprive the
pit-head of a thermal gtation? It will
be cheaper, convenient ang you need
not have a wagon factory nearby fo
carrying coal to the thermal station.
You need not have g separate railway
line, Therefore, I would say and
make it known to the House that we
will go to any extent if the trick is
played upon us. We must have a
thousand megawatt Thermal Station
at Colgong, at the pit-head. The re-
sources are there, the Government is
giving the land ang everything is all
right.: Work must start at Farakka
and Colgong simultaneously. I will
invite the Minister to inaugurate the
Thermal Power Station at Colgong in
the forenoon aud at Farakka in the
afternoon. It is not far off. You can
manage with a helicopter and it i3
possible. That is the real test of the
pudding. Therefore, I would request
you kindly to give specific answer 0
my question. If you do not do that.
Mr. D, P. Yadav will hold a meeting
in my constituency and tell the people
that I have not sucseeded ip this.

SHRI D, P. YADAV (Monghyr): !
will not pull his leg. I will convey
to the people of his constituency that
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Mr. Bhagwat Jha Azag has pieaded
very well for the establishment of a
thermal power station at Colgong. I
join him in this issue,

SHRI BHAGWAT JHA AZAD: 1
am happy that he will go and tell the
people like that, but along with that
he will also add that in spite of his
best efforts and brilliant advocacy
“did he get a plant?”. Thig trick he
woulq play,

MR. CHAIRMAN: He has promised
in the House that he will not play the
trick and I hope he will not.

SHRI BHAGWAT JHA AZAD: 1
hope he will not create ga mischief
through hig workers. But they are
capable of doing a mischief through
their workers. My friend is telling
that the C.P.I., C.P.M; and others have
small units in my constituency and
they are like twinXfing little stars,
They can work against me and they
can create mischief. You cannot

challenge their bona fides for creating
troubles.

MR. CHAIRMAN: Now, the Minister
for Planning has also come. You
have already said something about the
Planning Commission.

SHRI BHAGWAT JHA AZAD: 1
have said befored that the Planning
Commission was a white elephant and
now it will not continue to be g white
elephant.

THE MINISTER OF ENERGY AND
COAL (SHRI A. B. A. GHANI KHAN
CHAUDHURI): For your information,
the Planning Commission has already
agreed to this,

SHRI BHAGWAT JHA AZAD: I
am thankful to you Mr. Chaudhuri
and to the Planning Minister also that
You have now agreed to the establish-
ment of a thermal power station at
Colgong. For the thermal power
station at Colgong I will now give 50
ber cent thanks and I will reserve
another 50 pdr cent thanks for giving
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the same after the thermal station at

Bhagalpur is completed.
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- *The original speech was delivered in Gujarat.
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&9 ¥ ®7 400 fafeaq =@ siarar «i@ar
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SHRI K. A. RAJAN (Trichur): Wwe
are discussing the grants for this mia-
istry, especially in the background of
the crlsis which has also been felt b7
this House. The Government is ol=
ways quite aware of this. A major
part of this goes to the infrastructure
and the economy is in a crisis. While
discussing the demands for grants,

« this ministry hag jgot its own impor-
tance and validity in the particular
situation we are facing.
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We should think of long term and -
short term strategy to face the crisis.
As a short term strategy the govern.
ment is thinking in terms of streamilin-
ing the thermal plants, tfo attempt re-
gular maintenance, fight bottlenecks
in the transport system, to make avail-
able coal with less ash content and go
cn, At a conference of the state min-
isters concerned recently the hon.
Minister referred to the transport Jo*
tlenecks and he also explained how
the availability of coal is tackled.

While we are talking about short
term strategy, one important point is
ebout transmission lines. Compared
to international standards this is high
What is the transmission losses we
are incurring every year? Iu 1965-66
the transmission loss was 14.3 per cent
and in 1976-77 it came to 10.7 er
cent. If there is one per cent reduc-
tion in transmission ]osses there is a
saving of about Rs. 20 crores. We can
imagine how an average 20 per cent
transmission loss is affecting the whole
structure of power industry, and is de-
trimental te the interest of the zoqun-
try‘s economy. Before going to other
aspects, I should like to mention an-
other aspect. Unfortunately in our
plauning, we did not have the (ore-
sight to have thermal plants at coal
pit-heads Now the government have
proclaimed that super power staticns
will be installed at the pit-heads. It is
a good thing. It will be able to mop up
our resources and also see that power
plants are run to proper capacity.

The long term strategy which we
have to adopt is a controversial ques-
tion. 1 have gone through various
study groups’ and pane] reports. For
long term strategy of power geuera-
tion, can we bank on thermal plants ¢
can we bank, especially in the ol
crisis. on oil-basc@l plants? My firm
opinion js that our country should
think in terms of a long-term strategy
based on hydro-power. The hydro-
electric potential of this country I8
41,000 MWs. The DQtential exploited
is only 60 per cent which is equivd”
lent to 40 per cent of the installed
capacity. The hydro-power has £0!
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definite advantage: there is
simplicity in design, not com-
plicated maintemance and absence
of pollution and zero fuelling costs,
Various surveys have been conducted
by the electrica] authorities, especially
the Central authority in the north-
eastern and eastern region. I think
we have to evolve a longterm strafegy
in the matteyr of power generation
based on hydel power in the best
interest of the country. The hon.
Minister ig gt the problem; he wants
to see that things are gtreamlined. He
should think in terms of a strategy
which will give relief to the country
in the power sector by having more
hydel power generation and wtilising
various *resourceg which are at our
command,

b

Over and above all these things I
would like t0 mention one or two
points regarding imbalance in cge-
neration, transmission and distribution.
The percentage of transmission and
distribution investment that has been
allotted under the various Plans was
as under—

In the First Plan the transmissicn-
distribution allolment of the total in-
vestment was only 46 per cent. If we
go to the Thirq Plan, it came to 39 per
cent. In the Fourth Plan it went to 55
per cent and in the Fifth Plan it went
lo 45 per cent. If you take the average
international standard, total power ge-
neration viz-a-viz transmission and
distribution, you can very well find
that 80 per cent is the average interna-
tional position in so far as allotment of
the total investment is concerned. In
US.A. while you invest $ 100 in the
total power sector, 70 per cent is veing
allotted for transmission and distribu-
lion. “This imbalance is creating {he
Problem. Theugh we generate power,
We cannot transmit and distribute ac-
ording to the actual necessity of this
Country. So, this imbalance in the
transmission and distribution allot-
Mment in the overall power generation
investments ghould glso be taken into
tonsideration. That i8 my secohd re-
Quest,
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My last point is about the industrial
relations, This industry is a major
industry. If I am correct it employs
6.25 lakhs of workers. Most of the
workers are under the public ?secior
undertakings or the State Electricity
Boards. This industry which is vital
in strategy is manned by efficiept en-
gineers, technicians and hundreds of
werkers. Industrial relation in this
particular sector are bad and thus
creating havoc especially when we are
facing power crisis. Government
should think in terms of having good
industrial relations and also see that
some sort of standardisation is main-
tained.

st v Tag o (w9aE?) - (&em
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rm ? wrex fewa & wa & fadr faoredy
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wdfgfady A Wt wrEr ¢ WOEr B
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T7n 3 f& T T Guddr &1 Ha F°
g9 w9 {@T &1 |

SIIRI HARIKESH BAHADUR (Go-
rakhpu.): Theie 1s a great power
crisis throughcut the country. The
power crisis is very acute in my State,
Uttar Pradesh. That 1s why, not only
in the State but in the country, the
industrial and agricultural production
is being hampered.

The power generating stations which
have been established, are not generat-
ing power to the extent of their ins-
talled capacity. There are many vea-
sons for this. The main reason is that
sc far as thermal power stations are
concerned, they are not getting conti-
nuous supply of coal. This continuous
supply of coal must be given f°
them, Otherwise, there will be great
difficulty in generating power.

Self-sufficiency in Bower is very es-
sential for industrial, ggricultural and
overal] development of the nation. 0
less atomic power plants are put U
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the power crisis cannot be removed.
In Uttar Pradesh, the Government nas
been trying tq set up the Narora ’to-
mic Power Plant for the last sgven
years but it has not yet been commis-
sioned. I would like to request the
Government to look into this matter
and try to establish it as soon as pos-
sible.

In our country, farmers are not Jet-
ting electricity according to their
needs. They must be given electricity
at feast for 8 hours in a day. Unless
electricily is provided to them for 8
hours, agricultural production cannot
improve.

Farmers shouid be given electric
power at cheaper rates. I must empha-
sis cne poinf that the farmers who
are using the electric power and irri-
gating their lands by tubewells, are
being forced to give certain amount of
money. Whether they are using the
electricity or not, whether they :re
getting their lands irrigated or not,
they must have to pay that amount. 1
would request the Government to look
inte this matter. Unless they use the
water of the tubewell, they should not
be forced to give that particular
amount which they are giving at the
moment.

Electrificalion of rural areas is the
most{ essential requirement. Speciaily
in UP there js a great crisis. Most of
the Harijan and other villages are
being neglecteq and they are not being
electrified. TUnless electric power is
generated properly, this prcblem can-
not be solved.

About big industrialists and capital-
ists, I would like to say that arrears
of dues are not being recovered from
them. If it js a small man, action is
immediately taken against him. But
so far as big people are concerned, no
action is being taken against them. [
would like the Minister to see that ac-
tion must be tdken against big people
whose arrears of dues are more and
are trying to avoid payment.

ASADHA 20, 1902 (SAKA)
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Iddukj Power Plant is in the gecond
stage of its expansion. It is of 400 MW.
And the parties involvéd are the Go's
ernment of Kerala and the Ministiry o{
Energy, Government of India. They
need three generating sets, each of
130 MW and they are telling that gince
the first stage was completed gvith Ca-
nadian assistance, therefore, the se-
cond stage should also be completed
by them. The Ministry of Heavy Indus-
try and BHEL are saying that they
can manufacture these generating sets.
But they say that these generating
sets should be imported. I would re-
quest the Minister that if indigenous
capability is already available with the
BHEL, please ask them to manufacture
these generating sefs and these should
not be jmported.

Abcut coal, in Eastern Coalfields,
there is complete lawlessness. Work-
ers and officers are being harassed.
They are not being provided with re-
curity Unless they are provided with
security, it will be very difficult to im-
prove the production of coal

About coal, there was g discussion
on a calling attention two days back.
It was very unfertunate that charges
of corruption were levelled on that day,
The matter is being looked into. But
one thing is there that the Govern-
ment has failed to lift the coal “rom
the coalfields. This problem remains.
The railways are telling that *hey
have got sufficient wagons but coa] is
net available in the coalfields, The
Ministry says that there is a sufficient
stock of coal in the coalfields hut they
are not getting wagons to liff that coal.
Once Engineers India Limited suggest-
ed that for transportation of coal.
there should be a pipeline. And
through pipelines this can Ye easily
transported. If this suggestiod is fea-
sible, this must be wecrked out «rd
transportation of coal should be
through these pipelines.

About the theft, of coal there has
been a lot of digcussion in this Housg
We have been listening all the time
that there is theft.
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MR, CHAIRMAN: I am calling the
next speaker, Shri A. K. Roy.

SHRI HARIKESH BAHADUR: #ith
these wérds, I oppose the Demands
for Grants.

SHRI A. K. ROY (Dhanbad): WMr.
Chairman, Sir, power politics is bad,
but politics of power, politics with
power, is even worse. I have been lis-
tening to the debate here and I find
here that a wrong impression is peiag
created as if the cause of today’s power
crisis lies entirely with the Janata Gov-
ernment. I have nothing to do with
the Janata Government. But I must
say that this wrong impression should
not be propagated in the House.

Sir, as you sow, so you reap. But
in power plants and in coal industry
between sowing and reaping there is
a time gap. Ycu take four years for
a mine to be developed, five years for
a therma)] power plant to be commis-
sioned and seven years for a hydel
power plant to work. So, what the
Congress Party sowed, the Janata
Party reaped and what the Janata
Party sowed, the Congres Party today
will reap. It is a continuous «process.
So, I would like to request the hon,
Members not be play politics with
power. A national consensus is requir-
ed to develop a power plant, te deve-
lop a mine, which is a time-consum-
ing process.

Sir, there had been a power shart-
age even in the Congress days. There
is a power shortage today. Today it
is 17 per cent. Previously it was 10
per cent and due to the regional im-
balance it was 20 to 30 per cent in the
eastern secter.

I would«like to draw the attention
of the Minister regarding one thing.
You have a super thermal power plant
«at Tenu Ghat. We are now hearing
that it ig shifted to Kahalgam and then
to Farakka. We do not know now
where it will be shifted. Sir, I would
like to kmow what js the position i
the country today. re is regional
imbalance in the capacity generation.
In the western sector, you will find that
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there is more than 50 per cent capa-
city utilisation, in the eastern sector it
is nearly 30—35 per <went. That is
one point,

The second point is, if you see evn
the capacity generation, you will find
that the imbalance is very evideat.
For example, you see the country is
divided into 5 zones in respect of power
generation and distribution—northern,
southern, western, eastern and north-
eastern. In the northern sector you
will find 7,888 MW are generated, in
the southern sector 7206.9 MW are
generated, in the westerm sector 7338
MW are generated, in the eastern sec-
tor 4495 MW are generated. So, ther-
is no power here. In the north-eastern
sector you will find oniy 289.7 MW «Ff
power being generated. They have
crcated this imbalance instead oi ™
recting the previous imbalance; in2:
by they have intensified it. For exam-
ple, in the Sixth Five-Year Plan North-
ern secter has been allotted 4,800 MW.
In the southern sector it is 4200 MW
in the western sector 5000 MW and in
the eastern sector only 300 MW. In
order to correct the present regional
imbalance, Government may consider
having super thermal plants at Tenu
Ghat, Kahalgan and Farakka.

15 hrs.

Secondly, they have been saying
that the power plants in the eastern
region are not working well. There
can be three reasons fer that—organ-
isational, mechanical and raw mate-
rials. Raw material and organisation
are in their hands, The same Minister
is handling both coal and power. So,
they can easily regulate the raw mate-
rial. It is for the experts to say what
percentage ash content coal is required.
Each boiler is designed for a particular
ash content, and so they can regulate
it.

I propose that the ICentral Electricit
Authority should form @ special team,
a Central Reserve Power Force, CRPF,
with experts from the electricity de-
partment.’ This force should go and
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Jsolate the defective units, correct them
and hand them back. The Central
Eleetvicity Authority cannot just re-
moain a presiding authority, merely cri-
fcising others, but must be an active
aunthorily. Let it actively help all the
amiling and failing units.

Regarding coal production, what is
mest important now is OMES.—outturn
per man shift. In the underground
mioes, the OMS should be 2 to 2.5 and
in the open cast mines it should be 9
to 10. But acfually the OMS is only
0.7 and 0.56 respectively. So, don't go
in for mechanisation, because you will
be in difficulties. But restructuie your
manpewer, and change the proportien
between direct and indirect. All those
who are superfluous should be diverted
1o gainful employment,

Last but not the least, there are some
instaliations in the coal fieids, for ex-
ample the Nirsha unit and the Barakar
engineering unit At the time of natio-
nalisation it was taken cver, but again
it has gone to the private management.
Thig Ministry, in collusion with the pri-
vate party, is delaying court litigation.
Similarly there is the Kumardhubi
Engineering Works. One unit is situat-
ed in the colliery belt, and another is
adjacent. The Energy Minister should
take over these units.

MR. CHAIRMAN: From 3-30 there is
Private Members® Business. The hon.
Minister says he will take about 40
minutles. In that case the House must
agree that the Private Members' Busi-
nessg be started from 345

SOME HON. MEMBERS: Ne.

MR. CHAIRMAN: Then I am not
2oing to cail any hon, Member. 1 am
asking the Minister to reply.

SHR1 RAMAVATAR SHASTRI
(Patna): My, party has not been
given any time. How can the Min-
ister reply now? He can give the re-
ofy on Monday. (Interruptions)

1323 1L.S-11
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MR. CHAIRMAN: Mr. Rajan has
spoken from your party, Now I am
calling the Minister.

THE MINISTER OF ENERGY AND
COAL (SHRI A, B. A. GHANI KHAN
CHAUDHURI): Mr, Chairman, Sir,
I am grateful to all the hon. Mem-
bers who have participated in the
debate for the live. - interest they
have shown and for che suggestions
they have made in respect of the
demand for grants for my Ministry.
It is indeed a challenging. Miaistry
which has under its charge the two
basic requisites of a healthy economy,
power and coal, together. It ac-
counts for over 24 per cent of the
total public sector outlay in the coun-
try ang therefore the attention that
is being given to it is aot the least
unwarranted. Many hon. Members
have spoken.

15.05 hrs.

[MR. DEPUTY-SPEAKER in the Chair}

They?have made g number ¢f com-
mon points in their speeches and
so, first, I will reply to all the com-
mon points together, rather than re-
plying to each of them individually.
After that, if anything is left out, I
will try to reply them also.

The greatest threat of today is the
energy crisis. I think everybody will
agree on this. The countrics which
are fortunate, have got ofl and they
are taking full advantage of the pre-
sent situation. Today, the energy
crisis is threatening the very indus-
tria] basis, the very indusfrial infra,
structure and the very foundation
of the human society. Se, our present
task is to ensure that the energy re-
quirements of our country are met
by electrical power to the maximum
extent possible. ? But unfortunately,
as things stanc today, of the totel
commercial energy consumption, the
share of electrical eneggy is only 28
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factor. I quite agree with the hon.
Members and particularly one of the
members, who was telling that af-
ter sometime we will have to spend
a staggering amount on the impoit
of oil. Well, even today, we are spend-
ing a S‘taggering amount, There is
another picture. If we take the per
capita consumption of power, which
is the yardstick of g country’s pro-
gress, the figures will tell us, how
far behind we are from the rest of
the world. But there i no need
to be panicky on this becauze the
other countries are more advanced
than ourselves and they had started
building up their industrial infra-
structure years ago, much carlier be-
fore us In this context one can see
that in countries likg Canada, the per
capita consumption of power is
11,000 kw, in Sweden it is 9,000 kw.
in USSR—4,000 kw, in Spain--2,000
kw, whereas in India, 1t is unly 120
kw. T would like to believe that the
per capita consumption is the yard-
stick of a modern prosperous country
and acts as an index of the standa~d
of living of the people. I would hike
to say that this prosperity index must
move up in India,

In replying to the debate, I would
like to mention that there is no doubt
that shortage of power exists and
there is a gap between +demand and
supply. It is also a fact that ihe
rate of growth of generation—this is
a very important factor—is much low-
er than the rate of growth of dem-
and. Recently, in the Power Minis-
ters’ Conference—we had a Power
Ministers’ Conference and this Con-
ference was very successiul  from
every point of view—the Prime Min-
ister alsh suggested that ,ur planning
should be done in such a fashion that a
ten per cent reserve shoulq always
be there, which will cnable us not
only to meet the demand but tc avoid
load-shedding which is a mnormal
Phenomenon in oure country. The
power shortage has given a serious
blow to the necovery of sur national
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economy, and the job of revitalising
the national economy should achiew-
ed in the quickest possible period of
time. Otherwise, we do not find any
other alternatives,

Taking India as a whole, the re-
quirement of power today is 27000
MW but the availability s 15000 MW.
The total installed capacity today is
30000 MW, Out of this 30000 MW,
11000 MW is hydro and the halanre
is thermal. To some extent, the
shortfall in power during recent
years is due to shortfall in capaeity
utilisation. Tae Minister of Skate
has dealt with this point of capacilty
utilisation and I shall not take wup
the time of the House on this «point
Whenever we have talked about this
point, many of our friends have be-
come angry, saying ‘Why are vyou
raising this point? Everywhere there
is shortage’. But something has to
be done to mece: the shortage.
Currently it is around 120007 MW.

Now 1 am coming to, how the cost
hag gore up. That is another facfor we
must take into account. About Rs.
12000/~ is required per kilowatt =
power generation and distributiom as
aga:inst Rs. 90000/- two years ago.
The presumption of experts is Yhat
during the next decade, the increase
In power will be more ‘han 1 per
cent In this context, in +he mnext
five years, we are thinking ef hawng
about 20000 MW new capacity, wouf
of which hydro will be 5000 MW.
Som, Members have expressed con-
cern as to whether we can do ff. Well,
onlv the future can prove that, future
events can prove that. 3ut we ean
only say that we will do our best
We will have to take various steps
so that progress may be made  and
the scheduled time is maintained-
We have adopted the monitoring sys-
tem. We are trying to help all €
Boards telling them, “We will try >
meet your needs; you let us Kknow"™-
We are trying to tell, BHEL. *YoU
should maintain your scheduled tim€
of delivery; if you do not maintai®
your Schéduled time of delivery; W&
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will impose a new penalty clause; we
wil] not hesitate to do that; Although
we want to support the indigenous sets
that does not necessarily mean that
BHEL will not stick to the scheduled
time.”

Another thing that is causing us
concern is this. Of course, some of
the State Boards are doing good jcb.
excellent job, jike Maharashtra and
Gujarat; they are doing their job - ery
well when you compare with «(ther
regions. I have said here more than
ornce that, when you talk of imbalan-
ces, you should realjse what we can-
nct do away with these imbaiances in
one day or one year or two years or
three ypars. It takes some time 19
do away with these imbalances. Why
should West Bengal sutier? Why
should Bihar suffer? In order to do
away with the 1mbalances, we are
advocating that India should be taken
as one unit and, fcr that, we want to
build up a 400 KV transmission line as
quickly as possihle. Whatever is i
distress, whatever i1egion wants vower,
we want to transmit power to that re-
gion, so that development does not
sufler. In the recent Power Ministers'
Conference, the idea has received wide
support from the Chief Ministers and
the Power Ministers.

When we say that the State Electri-
city Beards must improve their inan-
agzement we have no intention to un-
derestimate their authority: we dorot
say that we want to take away their
authority., But what do we say? V'e
say that they must function efficient-
ly and they must maximise genera-
tion; the capacity utilisation must go
up.

Some of the Members have critisied
me and asked ‘What about the DVCY”
There«is nothing te rejoice about DVC.
I am talking about all sectors, whe-
ther it {s State sector or Central sector
If anything does not function effectively
and efficiently, something has to be
done about it. I cannot, as Power Min-
ister of the Gdvernment of India, just
be an onlocker of this inefficiency. 1
do not know why some friengs from
West Beny'd rejoice over the low or
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bad management of the DVC. What
is there to rejoice? There is nothing
to rejoice. What was DVC's genera-,
tien in 1976-77? What was its venera-
tion in 1978-79? What was it» genera-
tion jn 1979-80? Kindly think of that.
In order to improve generation, what
I have done for DVC, I will, give a
bit of history. I had sent exverts
there. One from the British team and
one from our team and both have given
the report.

We are gcing to rectify the de-
fects they have pointed out In this
way we have decided that we will seni
our experts if situation demands,
foreign experts too, to all the State
Electricity Boards so that they can do
away with their deficiencies and if any
other help they want, we are prepared
to give them.

Somebody is comparing the Central
electricity sector with the State elec-
tricity secter. What is in the Central
eiectricity sector? Only 2000 mega-
watts. And all the rest is with the
State Electricity Boards. In practice,
the State Electricity Boards become
very important to us. We have ex-
pressed ,our concern. I think most
of the members would agree with me
that there is adequate reason to be-
lieve that the major probhlems in most
cf the State Electricity Boards fo a
lack of an efficient and commerciallv-
oriented management. What do we
want from these State Electricity
Boards? We want that inefficient
management should go. We do not
want to interfere. We are just trying
to rersvade them. We are trying
to #ell them to read the wrfitings oo
the wall. We are asking all the Chief
Ministers. ...

SHRI BHAGWAT JHA AZAD:....
including West Bengal.

SHRI A. B. A. GHANI KHAN
CHAUDHURI...to look into this as-
pect of the problem. Nowdays the pow-
er problem’ is suck—I can tell this
with al) seriousn.ess-——that it can nev{r
be solved unless the State Boards fun-
ction efficiently and eﬂ'ectwely Pro-

jects have to be completed by them on
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&hairman of many State Eiectricily
Beards, the Power Ministers and the
Chief Ministers to kindly give more
attention to on-going projects and not
to fritter, away the opportunities and
the resources which are limited. Th=ie
is a limitation of resources.

When I say this, I do not mean
that only you give attention to on go-
ing projects. There has been griev-
ance by very many Stales that  th2
projects have not been cleared by the
Energy Department to whom they nave
been sent for approval and they le
there for a long time., Mr. Deputly-
Speaker, Sir, I have decided, the pre-
sent government has decided specially
in the Energy Department that the
techno-economic side of every thermal
project will be cleared within less
than three months. Nething will be
kept pending. But, obviousiy, the ~ues-
tion of resources of which every State
has a limitation has to be looked in-
to more carefully. Here also, I say
with all seriousness to all States' rep-
resentiveg whp are citting here to-
day that from my department I will
render all help and gattention so that
it does not get stuck up in the Fin-
ance Department or in the Planning
Department.

Sir, the supply of coal, quality coal,
is a problem which has been highlight-
ed by many Members. The Centre
has full responsibility on this and
there is no doubt that there have been
difficultias and I do not deny. or dispute
it. There are difficulties but I will not
shift tbe responsibility to the States.
It is our responsibility ang we are
determinegl to fulfil that responsibility.

L]

With regard to the quality coal, we
have paid attention to it and I hope
“that with the setting up of new
washeries which we plan to execute
early, the quality of coal will improve
further and complaietg will disappear.
Tke Minister of Rainqm have helped
us no doubt but they have not been
able to help ug to the extent we want-
ed.

JULY 11, 1980

Re. HAH Dis. 328

So, transportation of coa] is a serious
bottleneck and there hag been a lot
of thinking over the methods of trans-
portation of coal; may be through
slurry pipeline or transport by sea has
to be thought of and stepped up so
fhat coal reaches, We have also
requested them for the expansion of
railways. It ‘was our Prime Minister
who hag proposed a super-thermal
power station near coal fields in the
quickest possible time.

e

15.27 hrs.
RE. HALF-AN-HOUR DISCUSSION

MR, DEPUTY-SPEAKER: ', Just
a minute. At 3.30 pm. the Private
Members’ Businesg is to be taken up
by tbhe House and at 6 pm, Half-an-
Hour Discussion is to be taken up.
Government is anxious that demani
have to be passed today. In thiat case
We may have to go beyond 3.30 p.m.
which can only be done by consensus
of the House. The Private Members’
Bill and Half-an-Hour Discussion, the
timing of both the items, will be post-
poned accordingly.

SHRI GEORGE FERNANDES
(Muzaffarpur): No compromise on the
Private Member’s Business. The
Private Member’'s time cannot be im-
pinged upon.

MR. DEPUTY-SPEAKER: We are
only postponing the time.

SHRI GEORGE FERNANDES: This
will be a very bad precedent,

MR. DEPUTY-SPEAKER: Last tim?
it wag done,

SHRI GEORGE FERNANDES: It
was wrong, It shoulq not have been
done.

SHRI BHAGWAT JHA AZAD: We
gshould know how much time the
Minister will take. Thé& time may be
extended towards the end. (Interrud-
tions) The members from that side
have given their opinion, We want



